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ORDER

There shall be Special Bench at NCLT Hyderabad to attend

before Hon'ble Sh.i;'B: Co'u'i' M-91ber-(judicial)and :::"f ?:

the urgent matters listed

Binod K. Sinha, Member

leave. The SPecial Bench

Bench shall comPrise of:&L"#il.";;ti. or. sinoa K. Sinha, Member (rechnical) is on

shall attend tt e urgent ;atters through video conference. The Special

s-aniql Ronch at NCLT Hyderabad- Court No' II

f . Sfrri ftA.B. Gosavi, Member (Judicial)

2. Shri Veera Brahma Rao Arekapudi' Member (Technical)

TheHon,blemembersshallattendthebench(s)aspertheirconvenience.

The constitution of Bench is as per section 419 (3) of the companies Act' 2013'

This is in parlial modification of Order of even number dated 10'6'2021from 16'6'2021 to

18.6.2021 & 23 .6.2021 to 25 '6 '202 1 only '

This issues with the approval of Hon'ble Acting President' NCLT'

Copy to:-

1.P.S.toHon'blePresident'NationalCompanyLawTribunal'NewDelhi'
2.Hon,bleMembers,NationalCompanyLawTribunal.
3. Secretary, National Company Law Tribunal' New Delhi'

4. officers of National Company Law Tribunal, Principal Bench, New Delhi/Kolkata/Mumbai/

chennai/Ahmedabad/attahauad/Bengaluru/chandigarh/Guwahati/Hyderabad/Jaipur/cuttack/

Kochi/Amaravat\l Indore' r.
5. pS to Joint Secretary, (sh. Gyaneshwar Kumar Singh) Ministry of corporate Affairs' New

Delhi.

6. NCLT web site/ Notice Board'

T.ThelnstituteofCharteredAccountantsoflndia'ITo,NewDelhi.
S.ThelnstituteofcompanySecretariesoflndia'[cSI'House22'lnstitutionalArea'Lodhi

Road, New Delhi - i 10003'

g.ThelnstituteofcostAccountantsoflndia'cMABhawan'3InstitutionalArea'LodhiRoad'

New Delhi-110003

l0'CorporateLawAdviser,l58,BasantEnclave,PalamRoad,NewDelhi-110057.
11. All Bar Councils'

(Shiv (hm Ffirwa;
Registrar, NCLT


